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Dr. Saugath Roy, Counsel for the applicant. 

Adm/ 

I 

I 
Counsel for the applicant submits that he is filling 

1 

an MA today for withdrawal of the OA at the admission I 

stage. 

In view of the submissions made by the counsel 
1 

for the applicant, the applicant is allowed to withdraw ! 

the OA and the same is dismissed as withdrawn. 

I 
I 

(Meenakshi Hooja) 
Member(A), 


